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T3, 2824(31).—Fea T TLHTL, T 97 (Vauer va fAfFese) F=w, 1988 & fA=w 3 F a1 afsq arers =%
(afrrer wer fafaeme) srfarf==w, 1986 (1986 T 61) T €17 5 FIRT Y& A1 HT TANT F4d g0, TH qATgH HIH 1,
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MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Delhi, the 1st September, 2016

S.0. 2824(E).—n exercise of the powers conferred by section 5thef Child Labour (Prohibition and
Regulation) Act, 1986 (61 of 1986) read with rul®fXhe Child Labour (Prohibition and Regulation)l&s, 1988, the
Central Government hereby constitutes an advisomyngittee to be called the Technical Advisory Contegitconsisting
of the following members, namely:-

1. Director General, Factory Advice Services Labowtitntes, Mumbai. - Chairman
2. Director General, Mines Safety, Dhanbad - Membe
3. Director-General, Health Services, Government of - Member

India, New Delhi or his nominee not below the leoEl
Additional Director General
4. Director General, Indian Council of Medical Reséafdew Delhi - Member

or her nominee not below the level of Deputy Dioecteneral

5. Chief Controller of Explosives, Nagpur. -Member
Director, National Institute of Occupational Heal&hmedabad. - Member
7. Director, Industrial Toxicology Research Centreckinow. - Member
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